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Telecom Disputes Settlement And Appellate Tribunal

Case No: Broadcasting Petition No. 464 Of 2017

Zee Entertainment
Enterprise Ltd

APPELLANT

Vs
Amaravara Indigital
Media Services Pvt.ltd.
& Anr

RESPONDENT

Date of Decision: March 14, 2023

Hon'ble Judges: Ram Krishna Gautam, Member

Bench: Single Bench

Advocate: Kunal Vats, Kanupriya Gupta

Judgement

As per office report, the compliance report from Police Station concerned, as well as
from the controlling Police officer/DCP Panjagutta could not be

obtained. Whereas, delivery of same by way of speed post is there on record. It
appears that the concerned police station is not obeying the directions

given by this Tribunal. It is objectionable.

Now, write to Director General of Police of Telangana as well as the Chief Secretary
to the Government of State of Telangana, for ensuring the

compliance of same and submission of report alongwith explanation of theÂ officer
concerned with regard to this inaction.

List the matter on 22.05.2023 for â€˜further directionsâ€™.
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